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ORDER
lhcn: shall be Speclal Bench at NCl T H)demhad on IS 2.2019 to mend mallet: lisxed

before Shn ankonda \lulall. Member (Judiciall The Special Bench shall comprise cf:

Snecl 1 Bench 2! N L1 11} crabad
Shri K. Anhmha Padmanabha Suamy, Member (ludlcml)

Shll K. Anamha Padnmnabha S\xamy. Member (Judicial) shall first Lake up llle medlers ol‘
[he Specml Bench and Ihen mend ”it makers oflhcir ovm Single Bench.

[his is in parliaJ modificanon of Order nl‘ twin number dated 24 9.2013 for 15 2 2019
onl)

This iss‘uec wnh [he nppnnwl ofHon'blc PresidenL NCLT.

ls m m}
Regn m. NCLT

Telephone: 24363451
Cop) my

1 p s m Hnn'blc President. NauonnlCompm) Law Tribunal. New Delhi
2, Hon'hlc Members. Nanunnl Company Law Tribuml,
3, nmcen- nrrxmmnah Company Law lribunale Principal Bench. New Delhh'Knlkma’Mumbalr

Chennai Ahmedehnd Aunhnhad/acngahnuIchendignrh Guwahmi Hyderabad
4 PS m .hnm Secretary. (sh, (hyancshwarKumar Smgh) Minisu) al'Curporme All'airs, new

Delhi
5 NC] T web mm Nulicc Board
6 lbs lnsiimm orchanme Accountants of ham 1m. New Delhi.
7 [he insmme ofCompany Secretaries unmha, my, Home 22. lnslituuonal Area. Lodhi

Road. New new , 110003
3. The lnslitute ofCoSI Accountanb ul'lndm CMA Bhawm 3 lnsllluliaml Am. Lodhi Road.

New nelhm mom
9 (nu-punk I an Aduser. st, a anthclavc. Palam Kead,Nev\ DethlOOS7
10. laxmanAllied ScrviccsLtd 9’32,l\'ew Rohmk Road. Del ,

11 TheAll India Repunevl‘u m 317D, 'B‘ mak, Delhi Hugh Cmm. New Dclhl.
12 Ra: Council. New Delhl’Mumbav.


